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13 07 2017 — C.P.(I.B) No.356/KB/2017 — Jai Balaji Industries Ltd. Versus Jai

Venkatesh Concast Pvt. Litd.
ORDER

Ld. Lawyer on behalf of Operational Creditor is present and prays for
some time as the Ld. Counsel appointed in the instant case is unable to

be present in the court today. Heard, prayer is allowed.

Fixed on 18.07.2017.

MANORAMA KUMARI
MEMBER(J)




